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opening Of new rice mills In Uttar Pradesh 
dunng the last three years 

(b) the locatIons of such units and 

(c) the number of mills out of those 
whIch have started functlonrng? 

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAV) (a) 10 

(c) Irformatlon IS beIng collected and will be 
laid on the Table of The Hou..,e 

[EnglJsh J 

Demands of Leprosy Patients 

6487 SHRIMATI BASAVA RAJES-
WARI 

SHRI G S BASAVARAJ 

W,ll the M,nlstpr of HEALTH AND 
FAMILY WELFARE be pleased to state 

(a) whether a number 01 leprosy pa-
tIents demonstrated In front Of Prime MInIS-
ter's residence on 26 March 1990 

\b) If so, whether any memorandum has 
been submitted to the Prrme MII"Is1er by 
them 

(c) the demands made by the leprosy 
patients and 

(d) by what time Government propose 
to consider their demands? 

THE MINISTER OF STATE OF THE 
MiNISTRY OF HEAL fH AND FAMILY 
WELFARE (SHRr RASHEED MASOOD) 
(a) Yes, SIr 

(b) Yes, Sir 

(c) Their demand IS that maintenance 
allowance Rs 300/- per capita per month as 

In the case of those who were liVing 10 Deihl 
before 1 1 1981, may be gIven 

(d) Matter IS under scrutinY of SDM, 
Shahdara, Deihl 

Grants to Thakur Hariprasad Institute 
for Mentally Handicapped Hyderabad 

6488 SHRIMATr BASAVA RAJES-
WARt W,ll the MinIster of WELFARE be 
pleased to state 

(a) the norms under which grants-in-aid 
are sanctioned to Non-Governmental or-
ganisation as per General FinancIal Rules 

(b) whether Government have sanc-
tIoned grants to Thakur Hanprasad InstItute 
for Mentally Handicapped, Hyderabad, 

(c) If so, under whIch norm the grant 
was sanctIoned 

(d) whether grants-In-aid sanctIoned by 
Government to Non-governmental organi-
sations IS checked by Government strrctly 
according to the norms 

(e) If so, whether any reservation policy 
for Scheduled Castes/Scheduled T nbes has 
been laid down by Governmenttortre grants 
and 

(f) If so, the detal:s thereof? 

THE MINISTER OF LABOUR AND 
WELFARE (SHRr RAM VILAS PASWAN) 
(a) Yes, Sir 

(b) Yes, Sir 

(c) A copy of norms beIng followed by 
the Mrnlstry of We~are while sanctlonmg 
grants for voluntary OrganisatIons working 
for the welfare of dIsabled IS given In the 
statement below 
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(d) Yes, Sir 

(e) and (f) A reservation policy has 
been prescnbed for reservation of posts for 
Scheduled Castes and Scheduled Tribes In 
appointments to various posts under the 
Voluntary Agencies Under thiS pohcy, Vol-
untary Agencies receiving aid under the 
"Scheme 01 assistance to Organisations for 
Disabled Persons," are required to reserve 
15% and 7 1/2% of posts for Scheduled 
Castes and Scheduled Tnbes respectively 

STATEMENT 

Norms for giVing grant-In-aid to volun-
tary organisations for various purposes 

ConstructIon of Bulldmg 

The Grant of construction of bUilding IS 
to be based on the follOWing norms 

(1) As 50,000'- for each class room 
for every ten studerts (or part) 

(2) As 80 000'- for every ten stu-
dents (or part for vocational train-
Ing or employment centre 

(3) For Construction of hostels for 
students 'trainees grant-In-aid IS 
to be sarctloned on follOWing 
baSIS 

(4) 

(5) 

ASSistance IS to be prOVided for 
constructing covered area not 
exceeding 120 sq ft per stu-
dent The Govt grant in-aid for It 
not to exceed Rs 12,0001 per 
persan to be sanctioned for not 
less than 15 students 

Th~ total grant-I'l-ald for con-
struction of any type of bUilding IS 
not to exceed Rs 5 00 la~h 

No 9 8nl Will be sanctioned for 

" 

constructIOn of bUIlding of School/ 
day centre In which the no of 
students IS less than 40 and for 
the hostel In which the number of 
Inmates IS less than 15 

(6) Grantforconstructrng compound 
wall Will also be given to the 
institutions for mentally retarded 

Aent for Building 

If the organrsatlon has no bUild-
Ing of Its own then reasonable 
rent for a rented bUilding may be 
allowed 

(I) Rs 0 50/- per sq ft per 
mensem for projects located 
In C class c'1les 

{II} Upto Rs 0 75/- per sq tt 
per mensem or@ 500 sq ft 
per class room of 10 room of 
10 students, far projects 
located In A class crtles 

III Maintenance Grant 

A Salary for staff for School etc 

(I) One teacher for every ten 
students (or part) orfor each 
class In cases of mentally 
retarded the teacher student 
ratio should be 1 6 

(II) MalntenancegrantforbullC: 
Ing should be worked out 
either as 1 % of the capital 
cost or according to a fixed 
slab subject to a maximum 
of Rs 20,0001-

(III) One supervisory staff for a 
school Two supervisory 
personnel are to be prOVided 
If the strength of the school 
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B 

exceeds 100 

(IV) Contingent expenditure Will 
be limited to @ Rs 100/- per 
studentltralnee per year 

(v) TAiDA notto exceed 10%01 
the salary per annum 

(VI) The orgamsatlon must Intl-
matethegrant received from 
other sources for the same 
purpose 

Stipend for studentsltratnees, In 

a hostels Stipend @ Rs 150/-
per month per studentltralnee 
towards diet may be sanctioned 
to the organisation for their main 
tenance 

IV Transport Allowance 

v 

(I) 

(II) 

Transport Allowance @ Rs 75/-
perchlld per month will be paid In 

A and B class Cities and @ Rs 
501- per child per month In other 
cities/towns 

No grant for purchase or mainte-
nance of vehicle or other expen-
diture of transport like salary of 
!he Dnver etc Will be given 

PhYSiotherapy Unit 

For a medium-sized phYSiotherapy Unit 
and audiO testing unit the equipment 
mentioned In Annexure may be sanc-
tioned GUidelines for sanctlonmg T ech-
OIcal staff and other eqUipments should 
be worked out In consultation with the 
National Institutes 

VI Vocational Tratnlng 

Staff and E\qulpment for the 
Vocational Training Units are to 

2 

3 

be sanctioned according to the 
requirements 

Reasonable amount for raw 
matenals, electnclty, water sta-
tionery etc may also be sanc-
tioned The limits for these Will he 
25% of the other grant sanc-
tioned In case of raw matenals, 
5% In case of electriCity water. 
stationary, etc each separately 

If grant IS sanctioned for raw 
matenals then sale proceE\ds of 
the finished products, If any. 
should be shown In the audrted 
accounts and properly adjusted 
while sanctioning grant-in-aid 

VII Furniture and Office equipment 

One table and achalrfor each studentl 
trainee @Rs 2501- per set 

2 One table & a chair for each staff 
sanctioned @ Rs 3501- per set 
plus 2-6 extra chairs, If asked for 

3 

4 

5 

6 

One cup-board for each groupof 
ten studentsltramee (or part) & 
Rs 5001- each 

One cup-board for each supervi-
sory staff sanctioned @ Rs 500' 
- each 

One cot, mattress, bed sheet, 
pillow. blanket etc for each stu-
dents In hostel @ Rs 5001- for 
each students 

One typewrrter tor a group of 40 
students More than two type-
wrltel s are not to be sanctioned 
11 an Inst:tutlon has 100 students 
then a cyclostyllng machine may 
be prOVided 
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VIII Rehabllrtatlon and Limb-fitting Centre 

The grant-In-aid for Infrastructure 
assistance for Implementing only 
the Scheme of aids/appliances will 
be limited to Rs 20/- per beneflcl-

Short Wave Diathermy 

2 Ultra Sound Equipment 

3 Infra red equipment 

4 Paraffin Wax Bath 

5 Cervical Traction equipment 

6 Exercise equipment ( 8 Nos) 

ary The grant for any particular 
year will however not exceed Rs 
50,000/-. 

For a medium-sized Physiotherapy Unit 
following eqUIpment may normally be sanc-
tioned 

Rs 15,000/-

Rs 12,0001-

Rs 15,000/-

Rs 3,0001-

Rs 1,000/- (Manual) 

Rs 30,000/-

Note The PhYSIotherapy Unit With these equipment will be able to benefit about 10,000/-
persons In a year 

National Development Finance Corpo-
ration 

6490 SHRI ANADI CHARAN DAS 
Will the MInister of URBAN DEVELOPMENT 
be pleased to state 

(a) whether Governrnent have set up 
National Urban Infrastructure Development 
Finance Corporation as a separate DIVISIon 
of HUDCO to render assistance to local 
bodies other than the Centrally Sponsored 
Scheme IDSMT and NCR. and 

(b) If so, the details of assistance ren-
dered to States, State-wIse, so far with de-
tails of local bodies to be assisted In the 
current year and the criteria laId down for 
their IdentifIcatIOn/eligibility? 

THE MINISTER OF URBAN DEVEL-
OPMENT (SHRI MURASOLI MARAN) (a) 
Government has not set up a separate Na-

tiona I Urban Infrastructure wIng has been 
opened In HUDCO from the year 1989-90 to 
render finanCial assistance to local bodIes 
and state level agencies for the Implementa-
tIon of urban Infrastructure projects 

(b) Durtng the year 1989-90, HUDCO 
has sanctIOned 24 urban Infrastructure 
schemes In mne states WIth a project cost of 
Rs 507 crores and HUDCO' a loan as assIs-
tance of Rs 172 crores as per statement 
attached 

DUring the current financial year, 
HUDCO proposes to finance urban Infra-
structure schemes to the extent of Rs 400 
crores The project proposals should, con-
form to the HUDCO gUidelines Preference 
Will, however. be gIven to water supply, low 
cost sanitatIOn, sewerage and drainage 
schemes and for Infrastructure schemes In 
small and medium towns haVing a popula-
tion not more than 10 lakhs 


